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Construction of over Bridges at 0!'1 
and New Rohtak Road 

3351. SHRI TRU..OK CHANDRA: 

SHRI BABURAO PRANJPE: 

Will the Min.ister of SHIPPING 
AND TRANSPORT be pleased to 
tate: 

(a) whether the construction of two 
over-bridges contemplated in the Sixth 
Five Year Plan with respect to Old 
Rohtak Road near Azad Market and 
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New Rohtak Road near Zakhira to . . . 
going to start shortly; 

(b) if so, when; 

(c) whether change from the idea of 
over-bridges to that of constructing 
under bridges is being mooted; and 

(d) if so, with what advantages? 

THE MINI ST · P. OF ST A TE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITARAM 
KESARI}: (a) and (b). No, Sir. Both 
the proposals are in a preliminary 
stage and as such it is not possible to 
indicate their actual date of start. 

(c) and (d). So far as Zakhira <:ross-
ing is concerned it is proposed to have 
a  road over bridge. As regards Azad 
Market crossing, the type of bridge 
has yet to be decided. 

12.00 hrs. 

SHRI ATAL BIHARI VAJPAYEE 
(New Delhi): Sir, I have given notice 
of an adjournment motion. I would 
like the holiday policy of the Govern-
ment to be discussed in the House. 
Dushera and Diwali are no longer 
national holidays; Ramnaumi and 
Janamashtami have been excluded. 

MR. DEPUTY-SPEAKER: A ques-
tion has already been admitted. 

SHRI ATAL BIHARI VAJPAYEE: 
It was my question. that brought forth 
the reply and the reply has caused 
widespread resentment. You kindly 
allow  a discussion on this .... (Inter-
ruptions). It is playing with the sen-
timents of the pe.;ple .... (InteTrup-

tiori.s). 

MR. DEPUTY-SPEAKER: Shri 
Rajesh Pilot; all other hon. Members 
wil1 kindly sit down. 

SHRI RAJESH ·PILOT (Bharatpur): 
r have given notice of calling atten-
tion, I have also given notice for a 
discussion under Rule 193 on the t~es

tion of resettlement Of ex-servicemen. 
We can only discuss about it during 
the debate on the Demands of the 
Defence M:1nistry; throughout the year, 
We do !10t get any other opportunity. 




